NATIONAL COMPANY LAW APPELLATE TRIBUNAL

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

(Technical)

For Admission (After Notice)

DAILY CAUSE LIST DATED 22.01.2021 (FRIDAY)

COURT — 11 (VIRTUAL MODE)

10:30 AM

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App (AT) | Shashikalalndermal Jain Kairav Trivedi Kumar Sudeep
(Ins) No. 912 of Vs. Gaurav Bahl
2020 Dealberg Technologies Pvt. Ltd.
2. Comp. App. (AT) | Dreamz Infra India Ltd. Sunder Khatri
(Ins) No. 934 of Through Ashok Kripalini (R.P)
2020 Vs.
Pratap Chandra Padhy
3. Comp. App. (AT) | Surjeet Singh Abhay K. Das Ankur S. Kulkarni-
No. 140 of 2020 | Vs. R1
Usha Rani Jha & Ors.
4, Comp. App. (AT) | Ram Prakash Gupta Saraswata Mohapatra | Sushil Kumar
No. 183 0of 2020 | Vs. Dubey-R1 & R2
Radhey Shyam Sharma & Ors.
5. Comp. App. (AT) | Registrar of Companies Kamal Kant Jha
No. 184 of 2020 | Vs.
Jai Shree Finance Services Pvt. Ltd.
6. Comp. App. (AT) | Registrar of Companies Kamal Kant Jha Gurcharan Singh
No. 185 of 2020 | Vs.
Touchstone Holdings Pvt. Ltd.
For Hearing
7. Comp. App. (AT) | Solenis Chemicals (India) Pvt. Ltd. Kamal Ahuja Rohan Rajasekaran
(Ins) No. 707 of Vs.
2020 Arjun Pulp and Paper India Pvt. Ltd.
8. Comp. App (AT) | Balwant Singh Kanda Satyavikram Shekhar Gupta
No. 172 of 2020 | Vs. Kamal Khatta-
Kanda Auto Pvt. Ltd. & Ors. R1, R2 & R3




02:00 PM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Dr. Alok Srivastava,
Member (Technical)

For Hearing
9. Comp. App. (AT) | Pawan kumar Agarwal Aurjit Pratap Singh Aman Verma
(Ins) No. 03 of Vs.
2020 Asset Reconstruction Company
(India) Ltd.
Part Heard
With
10. | Comp. App. (AT) | Pawan Kumar Agarwal Shubhankar Agarwala| Aman Varma
(Ins) No. 625 of Vs. Megha Tyagi-R1
2020 Asset Reconstruction Company (India) Kamal Jain-R2
Ltd. & Anr.
Part Heard
Copy to: -
By the order of Hon’ble Acting Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

